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12. hrs.
RE  QUESTION  OF  PRIVILEGE

SHRI  JYOTIRMOY  BOSU  (Dia
mond Harbour) ; Mr. Speaker,  Sir, I 
have given a notice for privilege motion 
against the erstwhile Ministr of State 
for  Finance,  Shri  Pranab  Kumar 
Mukerjee for misleading this House on 
the  basis  of the............

MR. SPEAKER : I have got it just 
now; you cannot expect me  to  decide 
so soon.

SHRI JYOTIRMOY BOSU :  You
got  it before 10.00 O’clock.

MR. SPEAKER : I do not even know 
what the subject is.  I will  go  throgh 
the subject.

SHRI  JYOTIRMOY  BOSU : The 
normal practice  demands that a com
munication should come from your end 
saying that this has been received and it 
will be dealt with on so and so date.

MR. SPEAKER : All matters are dealt 
■ with.

SHRI JYOTIRMOY BOSU: Vou hove
a huge waste paper basket; I have seen
that.

MR. SPEAKER  :Not immediately.

SHRI  JOYTIRMOY BOSU  :  The 
Government has misled the House on 
four diiferent occasions.  Government 
stated that declarations had been made 
in respect of the concealed wealth, aggre
gate amount being Rs. 812.1:  crores, 
whereas actually it is Rs. 200 crores. 
The  Public Accounts  Committee  has 
done a goodservice by exposing the whole 
thing.  Now the House must take care of 
itself.  We refuse  to  be  bluffed.  We 
are  bluffed  everyday.  Why  maintain 
this  circus at a cost of Rs. five crores? 
It is taken for a ride by the bureaucracy 
all  the  time.

MR. SPEAKER  : Do not take the 
ouse for a ride now.

SHRIMATI  PARVATHI  KRI- 
SHNAN  (CoimbatoreJ: I have a  sub
mission  to  make.  The  Railway  Em
ployees Federation is having a dharna 
in front of the Railway Minister’s House.
I would like him to meet them and dis
cuss matters with them.

MR. SPEAKER ; You have not given 
any notice to me.

SHRIMATI  PARVATHI  KRISH- 
NAN : He is sitting here; why can’t ;he 
reply ?

MR. SPEAW^R : Not without notice 
to me ?

12. 04-hrs

STATEMENT BY PRIME MINISTER 
RE.  HIS VISIT TO BANGLADESH

THE  PRIME  MINISTER  (SHRI 
MORARJI DESAI): Sir, at the invi
tation of the President of Bangladesh I 
visited the People’s Republic of Bangla
desh from April 16 to April 18.  I was 
accompanied by_ Shri Atal Bihari Vaj
payee, Minister for External Affairs.

A copy of the Joint Communique issued 
after my visit is placed on the Table of 
the House.  [Placed in Library. See 
No. LT—432 IA/79].

The Joint  Communique  speaks for 
itself and I have only to highlight some 
some of the important items which we 
discussed and on which we reached satis
factory agreements and  to  supplement 
the  communique in regard to certain 
matters.  The  House  will  recall  that 
when  President Ziaur Rahman visited 
Delhi in 1977 we had finalised the agree
ment with regard to Ganga  waters at 
Farakka  and  also  considered  certain 
trade  and  other  matters of economic 
interest.  I am happy to say that during 
this visit of mine we were able to  carry 
the matters much further.

On the question of river waters while 
the process of final solutions to our prob
lems  by  the Joint  River  Commission 
would continue we have agreed that he 
attempt should be made to secure opti
mum utilisation of the waters not only 
of Ganga but also of other waters available
in common to both the  countries.  We
have therefore decided that Joint Rivers
Commission should set up a local ma
chinery to resolve problems of local nature
such as construction of spurs on the rivers
leading to erosion of banks.  It would
also take further steps to reach an agree
ment  on  sharing  of waters  of River
TFeesta  and  undertake  further  studies
on the problems arising out of its great
river  basin of the Ganga-Brahmaputra-
Barak.  I  am  confident  that  in  this
manner we shallsucceed in removing some
of the more 'difficult  irritants  in the
relationship  of our  twoi countries.

•A  « ••  ̂ p ' ■**

Since  the Janata Government came  to 
power, we have been giving special priority 
to the building up of better  relations 
with our neighbours,  I am happy  to
- say that the response to our efforts  has
been more encouraging than what [we
could have  envisaged  two  years  ago.
My experience of this visit confirms  it.
We received a  warm welcome not only
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f r o n  tae  P res id e a t a n d  the G o v e rn m e n t 
b u t  a lso  fro m  the p e o p le  o f  B a n g lad e sh  
as Was ev id en t fro m  th e  la r g e  cro w d  o f  
p e o p le  w h ic h  th ro n g e d  th e  ro a d s in  
th e  c a p ita l  o f  B an g lad esh . I  c o u ld  n o t 
b u t  fe e l th a t  this w as e v id e n ce  faf th e  
w id e  a n d  g ro w in g  desire  fo r  im p ro v in g  
rel& tions b ased  o n  m u tu a l resp ect a n d  
g o o d  n e ig h b o u r liness b etw een  the 
tw o  cou n tries.

P resid en t Z ia u r  R a h m a n  a n d  I  b o th  
a g re e d  th a t  su ch  efforts in  im p ro v in g  
m u tu a l b e n e fic ia l b ila te r a l re la tio n s m ust - 
c o it in u e  a n d  in  su ch  efforts p e r io d ic  h ig h - 
le v e l m eetin gs su ch  as th is o n e  c o u ld  
p la y  a n  im p o rta n t ro le  in  reso lv in g  d iffi
cu lties a n d  g iv in g  m om entuna to  m u tu a l 
c o o p e ratio n  th a t  m ust m ark  a  coram on  
e ffo rt to  p ro m o te  co rd ia l a n d  m u tu a lly  
h e lp fu l re la tio n sh ip  b etw een  o u r tw o 
cou n tries.

W ith  tw o  co u n tries so c lo se ly  co n n ected  
b ecau se  o f  g e o g r a p h y , la n g u a g e , ra ce  and  
cu ltu re , it  is  esssential th a t th e  p eo p le  
on b o th  sides m u st sh are  this fe e lin g  
o f  e  ilig 'ite n e d  co -existen ce. In  o u r co n 
versation s, w e  discussed th e  co n ce rn  fo r
d i T n j e  to  th e  p rocess o f  b u ild in g  a n d
p -e ie rv in g  su ch  re la tio n sh ip  on a c c o u n t o f
t'a; c ircu 'U ita n ces  w h ic h  le a d  to  trad e
b i-i-iers , a  sense o f  aloofness, e co n o m ic
d is ? ir i t ie s  a n d  i l le g a l  m ig ra tio n s across
the frontiers. I t  w a s  reco g n ised  th a t i f
a^iy g c o u o  o f  c itizen s b ecau se  o f  c u ltu ra l
o r 20 3PAR sta tu s sh ou ld  h a v e  a  sense o f
in se cu rity  it  ca n n a t o n ly  cre a te  e co n o m ic
p r o b o 5 Hi b u t  aU o v it ia te  th e  atm os- 
p 'asre  o f  c o r d ia lity  o f  o u r re la tio n s. G o n -
f i l j i c *  AIL tru st ca n  b e  b u ilt  o n ly  on
to le ra n c e  so th a t  a ll  c itizen s ca n  fee l
th e  g lo w  o f  n a tio n a l p rogress o f  th eir
c o a i t r y .  I w as assured b y  th e  P residen t
a n d  the B a n g lad e sh  G o v e rn m e n t th a t  i t
w n  th e  p o lic y  to  ensure e q u a l rig h ts  a n d
o p p o rtu 'iit le s  o f  a l l  co m m u n ities a n d
t h i t  efforts w o u ld  c o n tin u e  to  b e  m ad e
to p ro  n o te  th e  c lim a te  o f  co n fid en ce a n d
secu rity .

T i ?  d ifficaU ies in  im p le m e n tin g  the 
la n d  B ou tirlarv  A g re em e n t w e re  consi
d ered  In so.ne d ep th . I t  m u st b e  re c o g 
n ised  th a t  w e  h a v e  b^en u n ab le  to  com 
plete- th e  ra tifica tio n  a n d  im p lem en tatio n  
o f  this A g re em e n t c o n clu d ed  five years
ag o . A t  th e  sam e tim e w e  fe lt  th a t in
s o n ?  c is e s  su ch  as T in  B ig h a  th e  rig h ts
and the access o f  the p e o p le  liv in g  in  the
a - e is  h a d  to  b e  p reserved . W e  fu l ly
r e c o ja is e d  th e  n eed  to  settle  the p ro b lem
q u ic k ly .

T u r n in g  to  e co n o m ic  re la tio n s, w e  fou n d  
th a t w h ile  tra d e  h a d  b een  e x p a n d in g  
i t  w a s resu ltin g  in  a  g ro w in g  im b a la n c e . 
B o th  sides fe lt  th a t  efforts m ust b e  m a d e  
to  re d u ce  th is Im b a la n ce  w h ile  at' th e  
sam e tim e in c re a s in g  o v e r a ll tra d e . W e  
h a v e  a g re e d  tO tak e  a  series o f  steps to

p r o v id e  g re a te r  access fo r B anglafeh  
co m m o d ities to  In d ia n  markets. The 
e xistin g  m a ch in ery  fo r discussing trade is 
b e in g  stren gth en ed  a n d  w ill  m eet whenever 
req u ired .

I t  w a s  a lso  reco gn isea  th at certiln 
fa c ilit ie s  su ch  as transport and telf- 
co m m u n icatio n s b etw een  the tw o countries 
sh o u ld  b e  co n sid e ra b ly  im proved  to faci
l ita te  trad e. W e  w il l  take necessary 
steps to  b u ild  u p  th is infrastructure on 
o u t  sid e  o f  the border.

W e ja ls o  b r ie fly  discussed various possi
b ilitie s  o f  p ro v id in g  assured and  more 
effic ien t" tra n s p o rt fa c ilit its  between va
rio u s p a rts  o f  In d ia  th rou gh  Bangladesh. 
A g a in  We h o p e  these facilities will 
b e  exp an d e d  a n d  m ad e  m ofe effective.

A s  th e  co m m u n iq u e  points out wc 
h a v e  id e n tifie d  C e m e n t and  Sponge, Iron, 
C h itta g o n g  U r e a  P la n t  a n d  the purchase 
o f  its o u tp u t b y  In d ia  as problem s which 
c o u ld  b e  g iv e n  u rgen t attention. For 
th is  p u rp o se  i t  h as b een  agreed  that dis
cussions w i l l  b e  h e ld  b y  a  delegation to 
b e  h ead ed  b y  o u r In d u stry  Minister, 
S h r i G e o rg e  F ern an d es a n d  their cou- 
terp a rts  in  B a n g lad esh . T h e  delegation 
w o u ld  a lso  co n sid er the question o f in
frastru ctu re  fa c ilit ie s  re la tin g  to com
m u n ic a tio n , tran sp o rt, pow er etc. req. 
u ire d  fo r  th e  im p lem en tatio n  o f these 
p ro jects.

T h e  q u estio n  o f  cooperation  for the 
d ev e lo p m e n t o f  M ach in e-to o ls; Agro
b ased  r u r a l in d ustries, M ini-Textile, 
A g r ic u ltu r a l im p lem en ts, Bio-ga» 
p ro jects  a n d  o th er sm a ll sca le  industries 
w e re  discussed  a n d  i t  w as agreed that In 
these fields c o lla b o ra tio n  betWen the two 
co u n tries c o u ld  b e  fo rged  and  w e could 
exte n d  o u r  h e lp in g  h an d  to Bangladesh 
G o v e rn m e n t fo r  secu rin g  the economic 
d ev e lo p m e n t o f  th eir  coiin try. An 
im p o rta n t g a in  is  the agreem en t to pro
m o te  J o in t  V e n tu re s  and  consequently to 
n egotiate  exp ed itio u sly  an  agreement for 
a v o id a n c e  o f  d o u b le  taxatio n .

I n  o rd e r  to  m eet certa in  difficulties 
im m e d ia te ly  fa c e d  b y  Baiigladesh, 
in  response to  th eir  request w e have 
a g reed  to  p r o v id e  th em  immediately 
w ith  200,000 ton s o f  foodgrains. The 
d e ta ils  o f  th is  tran sactio n  are being dis
cussed. I t  is, h o w ev e r, anticip ated  that 
a  la rg e  p ro p o rtio n  o f  these foodgrains 
w i l l  be re tu rn e d  to  us in  kind.

C o n sisten t w ith  o u r p o lic y  to  improve 
o u r re la tio n s w ith  the neighbours I am 
e n co u rag ed  to  th in k  th a t in  Bangladesh 
n o t o n ly  h a v e  w e  su cceeded  in extending 
th e  ra n g e  a n d  q u a lity  o f  cooperation but 
a lso  in  g iv in g  i t  m o re  m eaning and 
co n ten t. I  a m  a lso  h a p p y  to  convey to 
th is H o u se  th e  assu ran ce o f  the President
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of Bangladesh that there would be no 
question of giving an\ assistance to tht 
Mizo National Front We both have 
agreed that local machinery would be 
set up to ensure that both sides make 
adequate arrangements to deal with any 
troublesome elements which may create* 
border problems in that area

By a happy coincide n ĉ I not only visitt J 
Bangladesh on the anniversary of t*>L 
declaration of the Republic of Bangladesh 
but also as their first official guest afu i 
Government responsible to the newlv 
elected Parliament had been sworn in 
Die H jusc will notice that the visit gave 
me several opportunities to discuss with 
the President and Ministers of the Go
vern n-nt of Bangladesh a very wide range 
of bilateral subjects and also to ex
change views on the regional and intern i- 
tional situation

Fin illy I wmld like to place on record 
my feelmg of gratitude to President 
Aiaur Rahtnin and the members of his 
GiV“rnm*nt for the cordiality friendship 
and spirit of understanding wlurh they 
displayed during the entire visit and the 
hospitality extended to us I have also 
extended an invitation to Piesiduit 
Z aur Rahman and Prime Minister Shah 
Azilur Rahman to visit us and will be 
looking forward to we’commg them as our 
guests.

i *.io hrs.

PAPERS LAID ON THE TABLE

DETAILED DFMANDS FOR GRANTS Or 
MINISTRY OF EDUCATION AND SOCIAL WEL
FARE FOR, 1970-80 AND OF DFPTT OF 

CULTURE FOR 19 79 -8 0

THE MINISTER OF STATE IN 
THE MINISTRY OF EDUCATION, 
SOCIAL WELFARE AND CUL
TURE (SHRI DHANNA SINGH 
GULSHAN) * On behalf of Dr Pratap 
Chandra Chunder, I beg to lay on the 
Table :

(1) A copy of the Detailed Demands 
for Giants (Hindi and English 
versions) of the Ministry of Edu
cation and s Social Welfare for 
}079-80 [Placed m library S&r 
No LT-4331/79]

(a) A copy of the Detailed Demands 
for Gtants (Hindi and English 
versions) of tht Depat tment of 
Culture or 1979 80 [Placed tn 
Library Se No IT —.4514/79]
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DETAILED DEMANDS FOR GRANTS OF MI
NISTRY OF TOURISM AND CIVIL AVIATION 

FOR 1979-80

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI 
PURUSHOITAM KAUSHIK) I beg 
to lay on the Table a copy of Detailed 
Demands for Grants (Hindi and English 
versions) of the Ministry of Tourism and 
Cml Aviation for 19 79 -8 0  [Placed tn 
Library S*e No LT 43*5/79]

DETAILED DP HANDS FOR GRANTS OF MINISTRY
OF STF I AND MINES FOR 1979-8©

THE MINISTER OF STEEL AND 
MINES (SHRI B1JU  PATNAIK) I 
beg to lay on the Tabic a copy of Detailed 
Demands for Grants (Hindi and English 
versions) gf the Ministry of Steel and 
Mines for 19 79 -80  [Placed in Library 
See No LT—4 3 16 /7 9  ]

DFTAILED DEMANDS FOR GRANTS OF MINISTRY 
OF LABOUR FOR I9 7 9  80

THE MINISTER OF PARLIAMEN 
TAR\ AFT AIRS AND LABOUR (SHRI 
RWINDRA VARMA) I beg to lay 
on tht Table a copy of the Detailed 
Demands fjr Grants (Hindi and English 
versions) ( t iht Ministry of Labour for
1979-80 [Piaced tn Library See No 
L I —4*«7/7<) ]

ANNUAI Rl PORT ETC OF HINDUSTAN
SHIPYARD I T D ,  VISAKHAPATNAM FOR

19 7 7  78 AMI) CENTRAL INLAND WATER
TRANSPOR1 ( ORPORATION LTD FOR

I T7 78> ®TC*

THE MINISTER OF STATE tn charge 
Or THE MINISTRY OF SHIPPING 
AND TRANSPORT (SHRI CHAND 
RAM) I b g t<> lay on tht I able —

( 1)  A c<»p\ eicli ol iht following papers 
(Hindi ind I nglish versions) under 
sub set It >n (1) tifSttUon (>iqA of 
the C tnpaims \rt 1956 —

(I) Rtvi w by tin f«o\»innunt on 
tli vs01 king of tht Hindustan 
Ship> ud Limited \  uhakhapa- 
tnain for tht ytar 19 7 7 -7 8

(II) \t nud.1 R< port of the Hindustan 
Ships ard 1 imited V ishakhapat- 
nim, for the ytai 19 7 7  78 along 
w tih tlu Audited Accounts ana 
comments of the Comptroller 
and \uditor General thereon 
[Placed tn Library See No LT  
—43*«/79 ]

(in) Revuw by the Go\ eminent 
(n th working of tht C tnlral 
Inland Water Transport Cor- 
pot itnn Limited Calcutta, 
for the year 19 7 7  78


